55 Written Answers

PEACE PROPOSAL FOR VIETNAM

398. SHRI THILLAI VILLALAN :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether the Government of
U.S.A. have recently announced any
peace proposal to end Vietnam War;
and

(b) if so, what are the details there-
cf ; and what is the attitude of the
Government of India in the matter ?

THE DEPUTY MINISTER IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SURENDRA PAL
SINGH) : (a) Government of U.S.A.
have communicated the proposal made
by President Nixon on the 7th October,
1970 to the Government of India.

(b) The particulars are well known
to this House. Government of India are
of the view that a solution of the Indo-
China problem can only be found
through peaceful negotiations and not
by war. We believe that if all parties
are sincere in these negotiations,
progress can be achieved within the
framework of the principles of the
Geneva Agreements which are generally
accepted. This could be done by ex-
ploring and expanding the area of com-
mon gronnd among the various propo-
sals, It is our assessment, based on ex-
change of views with various parties
concerned and other Governments that
the withdrawal of all foreign forces
beginning with those of the United
States within a reasonable timetable,
and the formation of a broad-based gov-
ernment in South Vietnam, comprising
all elements, would facilitate the pro-

gress tp serious negotiations at the
Paris talks.
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+[STRIKE BY EMPLOYEES OF KHETRI
COPPER PROJECT

399. SHRT BHOLA PRASAD :
SHR! SURAJ PRASAD :

Will the Minister of PETROLEUM
AND CHEMICALS AND MINES
AND METALS be pleased to state :

(a) whether it is a fact that four
thousand employees of the Khetri Cop-
per Project have gone on strike with
effect from 22nd October, 1970 on ac-
count of non-payment of interim relief
to them so far,;

(b) if so, what is the quantum of
daily loss incurred because of the strike ;
and

(c) what action has been taken by
Government in this regard ?]
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